T SF TUDLISEED TH T4 YT SECTION a(ii) OF T G/ZETTE OF INDIA

GOVPRMEMIN o DB
PEP/TRVENT °F RIVERTRE AT Avirnid
(PIVEE WING)
HiY PELais D/TED TFE 2né MNoverbery 1975,

NOTIFRICATION
( IoGE T/%

H2,1648 (F,Mo,176/63/76-IT{AT)+ In exercise of the powers conferred

by sub-~secticn (2}{b) of Sectien 80~G of Incore=tax Let, 1981 (43 of
1961}, the Centrsl Government heroby notifies Tirumela Tirupati
Dovestharom, Tirupsti and the following terples whieh £xm are under
the mepagerent of the above Devasthananm to be placesof publie worship
of renown througheut the State of Andhra Predesh for the purposes of
the said section ,

1, _The terple of Sri Verkateswaresweni on Tirumale Fills
with thp sub-terples of pe
r

1. Sri Vprahaswami

2, Sri Chordikoduthansncharamme -

8 Sri Jedi Forurentharsyeswari

4, Sri Kshotropalaka.

5; Cri Dova Dashvekarlin _

8. Sri njaneyasweri {infront of Sri Venkatesware swary)

1T, . The tirples of Sri Govindorajaswami ot Piruseti )
' with the sub~termles of é= ' B
1, Sri geley Marnchersrma, . -
2. 8ri hhedikedutha Mancheraita
2, &% Model Plwar '
4, Sxi Chakrath flwar
5 Sri Medlwreksvi [lwar | B
8s Bri And &aeya&wa&r\i 51—.&;@,1- R?.t.r-_wajasthﬁnbham)
7o 8ri Anjaneyaswari {Hear Tedda Tugge)
8o 8ri Vonavela Mehermei
B: Bri Narmalwar
1, Sri Vedantha Desikulu
11, 5=i Woolsn Alwar
12. Sri Tiruvmale MNerbi
13, Sri Dhesiyakerly Mo, IX
12, 8=i Tirmranzsi fluer
. 15, Sri Furath flwar
15, Sri Banjeewaraveswari
IIT,  The terples of Sri Kothandsramaswari ab Tirupeti.
Ve - The terples of Sri Kepileswaraswari at Pirupsii,
Ve Sri_Pedamavathi's terple at Tiruchamur with sub-tormles of 1=
1, ‘e Bri Frishnsswari '
2, ‘o Suryanaryenaswari
3a "o Sri Sudmmraingwani,

Contdo, » .2/“'



£ 2

Vi Sxi Jalvana Ventoleswaragwerd Termle at Narayanevanam
Vii,  Zai Vermkndes swari Terplie Nl Menagapuran,
Vil Termle ol MNagalanuram,
1, . =
i i coswaraswani Terples
‘2. Bri Venkes mc.,wruuam*i Termlce
sd /-
. { M.OHISTRI )
UHDTR 8707, #..0F L..hu GOVARNVENT OF INDIA
Po

The Meneger,
GO’\TQI‘HI“GPU of Incia Tress,
Rirg Doad, Mayepuri Industrial !\_rea,
(I‘enr Bedouri Garden); Mew Delhi.

*
H

No..1549 F°}10.1?6/63/76-IT(AI)

Cony forwarded tos-

1o The Cormissioner of Incor ro-tax, - :Ld‘:ur Pradesh-111, Fyderabad,
with reference to his leiter NO,IMNO&/S{}-G@) (b‘ doted 5th Mug.,1976,

Te isrequested to check up the position regarding the utilisaticn
he donadione by cobiaining relevent accounts from the respective
ligicus ('_“‘t:_.ri.‘_'cs EVery yeila

-h.‘t.-

2, ARl Qher Oormissioners of Inecre-tin

3e The Bzecubive Officer, x.:»g,DCV"'St‘]a,_.m.., Tlrmatl (!‘.ndhra Pra desh)

-,
receipts a® expenditure regarding repairs
ray be E*e‘:" geparately end gubritted to the
Income-iax, Indhra Pradesh-IiI, Hyderabad

4, The Compircller & [nditor Genersl Of Indin, New Delhi,

84 A1l Chatdbers of Cormerce in Andhra Pradeshe

Sdfem *
( Mo.smSTRI ) _
THDTN SHCPETALY TO T7E GOVIRMMNT OF INDIA
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ASTTETIID “_,;:..é . 6P TNSIROTION
| DILECTORMTY OF THSTROTION (RSAT)
NG, o0/T7{ AT} /1534/405/0D/ 76
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